
NATIONAL COMPANY LAW TRIBUNAT
NEW DELHI BENCH

NEW DELHI

COMM:

PIIESEIIIT: Sll. R.VARDFIARAIAN
HON'BLE MEMBER (J)

c. P. NO.6o(ND)16
cA. NO.

SH. M.K. HANJURA
HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 05.10,2016

NAME OF THE COMPANY: M/s. Vandana Goswami Vs. Shri Sneh Bihari Estate h^, Ltd.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Learned counsel. for the pdrties are present.: On the. requelt of:the'learned counsel for the

parties the.nratter is adiouri',ed finally for the argument: of the learned counsel for the l,€,5p@!d.e11t- l,lo.2

f;/,'! d(\AWe4, '

List on 03.11"2016.
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